ORISSA HIGH COURT

FILING REPORT ASON :03/08/2024

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL OF PETNR./APPEL PS/ LOWER COURT CASE E-Filing No
1 D-CRLMP/23362/2024 BALARAM OJHA SUBHAM SHARMA /10
VS VS 0
RAJALAXMI OJHA I
2 D-CRLREV/23359/2024 HARIHAR OJHA SUBHRANSU BHUSAN MOHANTY SORO /474 /2017
VS VS 0
STATE OF ODISHA I
3 D-CRLREV/23360/2024 SUSHANT KUMAR PARIDA ASHWINI KUMAR DAS EOW,BHUBANESWAR /12 /2016
VS VS 0
STATE OF ODISHA I
4 D-CRLREV/23361/2024 BHARAT KANDI ABHAYA KUMAR PARIDA /10
VS VS 0
STATE OF ODISHA I
5 D-FAQ/33467/2024 M.C. PANCHAPADA HIGH SCHOOL, NUAPADA MAHENDRA KUMAR SAHOO 11
VS VS 0
STATE OF ODISHA I
6 D-MACA/33466/2024 D.M., M/S. UNITED INDIA INSURANCE CO.LTD., CUTPRERANTA KUMAR MAHALI 11
VS VS 0
NIRUPAMA SAMAL I
7 D-MACA/33468/2024 BAJAJALLIANZ GENERAL INSURANCE COMPANY LADA MIHURBAAN 11
VS VS 0
FIROZ BIBI I
8 D-MACA/33469/2024 SR. BRANCH MANAGER, BAJAJALLIANZ GENERAL RTSARAMICEBAMPANY LTD., BBSR 11
VS VS 0
AFSAR AHAMAD I
9 D-MATA/33464/2024 SAROJKUMAR DAS SATYAPRAKASH DHAL /1 AOR20220001446C202400005
VS VS 0
SWATI DAS I
10 D-RPFAM/33465/2024 CHAKRAPANI MAHARANA MRUTUNJAYA MAHARANA 11/
VS VS 0

11

D-WA/33455/2024

PRABHASINI MAHARANA
STATE OF ODISHA

VS

ASHOK KUMAR DAS @ DASH

TARUN PATNAIK, A.S.C.
VS
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19

D-WA/33456/2024

D-WA/33457/2024

D-WA/33458/2024

D-WA/33459/2024

D-WA/33460/2024

D-WA/33461/2024

D-WA/33462/2024

D-WA/33463/2024

STATE OF ODISHA

VS

SANTIDEEPA MALLICK
STATE OF ODISHA

VS

SESHADEV MOHANTY
STATE OF ODISHA

VS

BHAGIRATHI MALIK
STATE OF ODISHA

VS

KHIROD KUMAR MOHAPATRA
STATE OF ODISHA

VS

BASUDEV DASH

STATE OF ODISHA

VS

GANESH PRASAD SAHOO
STATE OF ODISHA

VS

NIRAJA KANTA PRADHAN
STATE OF ODISHA

VS

GADADHAR BEHERA

RABI NARAYAN MISHRA, A.GA.
VS

TARUN PATNAIK, A.S.C.
VS

TAPASKUMAR PRAHARAJ, S.C.
VS

TAPASKUMAR PRAHARAJ, S.C.
VS

TAPASKUMAR PRAHARAJS.C.
VS

ABHAYA KUMAR SHARMA, A.G.A.

VS

TARUN PATNAIK, A.S.C.
VS

TAPASKUMAR PRAHARAJ, S.C.
VS
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ORISSA HIGH COURT

MI1SC CASESFILED on :03/08/2024

SL. FILING NO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL E-FILING NO
NO. CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL A NO
1 D-WPC(OA)/1033/2017  BASANT KUMAR PRADHAN

WPC(OA)/1033/2017 MP 21/2024
2 D-CRLMP/23362/2024 BALARAM OJHA SUBHAM SHARMA

CRLMP/  / MP 17812024
3 D-TRP(C)/32797/2024 GOURI SHANKAR MISHRA SATYABRATA MOHANTY

TRPC) | MP 223/2024
4 D-RPFAM/33465/2024 CHAKRAPANI MAHARANA MRUTUNJAYA MAHARANA

RPFAM/ |/ MP 338/2024
5 D-MATA/33464/2024 SAROJKUMAR DAS SATYAPRAKASH DHAL

MATA/ | MP 340/2024
6 D-MATA/33464/2024 SAROJKUMAR DAS SATYAPRAKASH DHAL

MATA/ | MP 341/2024
7 D-FAO/33467/2024 M.C. PANCHAPADA HIGH SCHOOL, NUAPAM{ENDRA KUMAR SAHOO

FAO/ |/ MP 636/2024
8 D-CRLREV/23359/2024  HARIHAR OJHA SUBHRANSU BHUSAN MOHANTY

CRLREV/ [ MP 646/2024
9 D-CMP/26796/2024 BASANTI MOHANTY RAMESH CHANDRA PRADHAN

CMP/820/2024 MP 898/2024
10 D-ABLAPL/18816/2024  RAKSHAYAK BEHERA @ RAKSHYA BEHERRASANTA KUMAR ROUTRAY

ABLAPL/6682/2024 MP 1491/2024
11 D-ABLAPL/18821/2024  RAKSHYA BEHERA PRASANTA KUMAR ROUTRAY

ABLAPL/6687/2024 MP 1492/2024
12 D-ABLAPL/18818/2024  RAKSHAYAK BEHERA @ RAKSHYA BEHHRRASANTA KUMAR ROUTRAY

ABLAPL/6683/2024 MP 1493/2024
13 D-ABLAPL/18814/2024  RAKSHAYAK BEHERA @ RAKSHYA BEHERRASANTA KUMAR ROUTRAY

ABLAPL/7257/2024 MP 1494/2024
14 D-ABLAPL/19343/2024  MADHABA MAJI PRASANTA KUMAR ROUTRAY

ABLAPL/6914/2024 MP 1495/2024
15 D-ABLAPL/19911/2024  KAPIL @ RAJKAPIL PRASAD PRASANTA KUMAR ROUTRAY

ABLAPL/7502/2024 MP 1496/2024
16 D-ABLAPL/18819/2024  RAKSHAYAK BEHERA @ RAKSHYA BEHERRASANTA KUMAR ROUTRAY

ABLAPL/6685/2024 MP 1497/2024
17 D-ABLAPL/4993/2024 BIKASH THAPA PRASANTA KUMAR ROUTRAY

ABLAPL/2015/2024 MP 1498/2024
18 D-MACA/33466/2024 D.M., M/S. UNITED INDIA INSURANCE CO.PRESANTAACHIAR MAHALI

MACA/ [ MP 175012024
19 D-MACA/33466/2024 D.M., M/S. UNITED INDIA INSURANCE CO.PRESANTAACHIAR MAHALI

MACA/ [ MP 1751/2024
20 D-MACA/29355/2024 LIBERTY GENERAL INSURANCE CO. L.T.DADAM ALI KHAN

MACA/ [ MP 175212024
21 D-MACA/33468/2024 BAJAJALLIANZ GENERAL INSURANCE COIDRMNALL FACHURDA

MACA/ [ MP 1753/2024
22 D-MACA/33469/2024 SR. BRANCH MANAGER, BAJAJALLIANZ GERERAL | NSWRANCE COMPANY LTD., BBSR

MACA/ [ MP 175412024
23 D-CRLA/23302/2024 BIBHISAN@BIVISHAN SUNA RAJJEET ROY

CRLA/ [ MP 1936/2024
24 D-CRLA/23302/2024 BIBHISAN@BIVISHAN SUNA RAJJEET ROY

CRLA/ [ MP 1937/2024
25 D-CRLA/382/2018 SANKAR SINGH DEBI PRASAD DHAL

CRLA/382/2018 MP 1938/2024
26 D-WA/33455/2024 STATE OF ODISHA TARUN PATNAIK, A.SC.
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51

52

53

55
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57

wA/ [
D-WA/33455/2024
WA/ ]
D-WA/33455/2024
wA/
D-WA/33456/2024
WA/ ]
D-WA/33456/2024
wA/
D-WA/33457/2024
WA/ ]
D-WA/33457/2024
wA/ ]
D-WA/33457/2024
WA/ ]
D-WA/33458/2024
wa/
D-WA/33458/2024
WA/ ]
D-WA/33458/2024
WA/ [
D-WA/33459/2024
WA/ ]
D-WA/33459/2024
WA/ [
D-WA/33459/2024
wa/ [
D-WA/33460/2024
WA/ [
D-WA/33460/2024
wa/ [
D-WA/33460/2024
WA/ [
D-WA/33461/2024
wA/ [
D-WA/33461/2024
WA/ [
D-WA/33461/2024
wA/ [
D-WA/33462/2024
WA/ [
D-WA/33462/2024
wA/ [
D-WA/33462/2024
WA/ [
D-WA/33463/2024
wA/ [
D-WA/33463/2024
WA/
D-WA/33463/2024
wA/ [
D-WP(C)/30695/2024
WP(C)/18465/2024
D-WP(C)/33348/2024
WPC) |
D-WP(C)/31756/2023
WP(C)/31756/2023
D-WP(C)/31756/2023
WP(C)/31756/2023
D-WP(C)/31756/2023
WP(C)/31756/2023
D-WP(C)/30985/2024
WP(C)/18552/2024

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA RABI NARAYAN MISHRA, A.G.A.
MP

STATE OF ODISHA RABI NARAYAN MISHRA, A.GA.
MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPAS KUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPAS KUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPAS KUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJS.C.
MP

STATE OF ODISHA TAPAS KUMAR PRAHARAJS.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJS.C.
MP

STATE OF ODISHA ABHAYA KUMAR SHARMA, A.G.A.
MP

STATE OF ODISHA ABHAYA KUMAR SHARMA, A.GA.
MP

STATE OF ODISHA ABHAYA KUMAR SHARMA, A.G.A.
MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TARUN PATNAIK, A.S.C.

MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

STATE OF ODISHA TAPASKUMAR PRAHARAJ, S.C.
MP

MADAN MOHAN BEHERA SRI SADASIVA PATRA

MP

RAMA CHANDRA @ CH. DAS SRIKAR KUMAR RATH

MP

M/S PRAFUL ENTERPRISES PVT. LTD., KOMWNTARATTNAIK

MP

M/S PRAFUL ENTERPRISES PVT. LTD., KOMNTARATTNAIK

MP

M/S PRAFUL ENTERPRISES PVT. LTD., KOMWNTARATTNAIK

MP

ABHAY MALICK RANJAN KUMAR NAYAK
MP
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